HIGH COURT OF SIKKIM
GANGTOK

No. T2 /HCS ' Dated: 02/06/207_4.
NOTIFICATION

All Advocates, litigants and other stake-holders are hereby notified that e-filing of
cases/applications/interlocutory applications/petitions shall be mandatory from 15.06.2026 in all
Courts in the state of Sikkim.

In case of exceptional circumstances where e-filing is not possible or where an Advocate
or litigant is unable to file electronically, in all such cases, the concerned party shall furnish an
undertaking that case records and accompanying documents shall be digitized and uploaded
through e-filing system within one week, and in no case later than two weeks from the date of

filing.

By Order,
Sd/-

Central Project Coordinator

Memo No.: 16568 - 3597 |HCL -
Date: 06'5 .Y
Copy to:

1. Joint Registrar-cum-Sr. Judgment Writer to the Hon’ble, the Chief Justice, High Court of
Sikkim, Gangtok;

Additional Registrar-cum-PPS to Hon’ble Judge, High Court of Sikkim, Gangtok;

Joint Registrar-cum-Sr. Judgment Writer to Hon’ble Judge, High Court of Sikkim, Gangtok;
Registrar General, High Court of Sikkim, Gangtok;

Registrar, High Court of Sikkim, Gangtok;

Registrar (Judicial Service), High Court of Sikkim, Gangtok;

Advocate General, Government of Sikkim, Gangtok;

Additional Advocate General, Government of Sikkim, Gangtok;
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Principal District and Sessions Judge, Gangtok;
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. All District and Sessions Judges, Sikkim;
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. Director, Sikkim Judicial Academy;
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. Member Secretary, Sikkim State Legal Services Authority, Gangtok;
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. All Chief Judicial Magistrate-cum-Civil Judges (SD), Sikkim;
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. Deputy Director, Sikkim Judicial Academy;
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. All Civil-Judge-cum-Judicial Magistrates, Sikkim;
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. President, Bar Association of Sikkim (High Court and Subordinate Courts);
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. President, Sikkim High Court Bar Association, Gangtok;
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. President, Namchi Bar Association, Namchi;
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. President, Bar Association of Gyalshing and Soreng, Gyalshing;




20. Computer Cell, High Court of Sikkim for uploading the same in the website of the High

Court of Sikkim; |
21. All sections in-charge, High Court of Sikkim;
22. Notice Board;
23. Guard file; and
24. File

Assistant’Registrar (IT)




